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Ⅳ10DERNISAT10N AND DIGITISAT10N OF LAND RECORDS

3908   SHRIB N.CHANDRAPPA:
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ANSWER

MINISTER OF STATE FOR RURAL DEVELOPMENT
(SHRIRAM KRIPAL YADAV)
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Under this scheme, substantial progrcss has been made in 32 States/UTs under
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The Covemment has extended the prOgramme bcyond i2th flve year plan(31.032017)upto
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